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BT T ST T STAET ST 3T UHT ST 1 qAars 6 TET T UHT 3% S F2 6 T4, (@ HIs 2,
ST e ISt sTaeas J9=, ST T AT A7 AT T SAATT FT T AT SAATATT HL G |

sfaw grm
TH ATAGAAT 6 AT AT ATAT G[H 6 L@ AL AT AT TAH TR & I FrATT H IqAH
2 oY 39a Raas At g fALreror o s ashar 2

ALIAT

3F et Y eamer 3 1 i Sw-amer (R ) F et merw wrte g T A off saer

TSTTd 57 o qrdT fSrer § g ot vy 2 T & AT e e 3ey ' AT, wy.y & o et dir S
FTAT AT g TIAAT §LAAT Aigd LA HT FerT fEawor

TS T ATH: oA orer 1 am: ardy

ajﬁiﬁ A §&AT YA FTTRR || R AT TFT | T F7 S S REIRER T

TeaT (AT THTE) (FFIT)

1 2 3 4 5 6

GIREEIICHIE S EY
T T AT gATS
1 2 LA TSH/FTT 2.0007 (FT7) 2.0007
2 47 EEL TS/ 0.086 (Fa7) 0.086
3 48 fasft TCan) 0.0616 (247 0.0616
4 70 GECAR] SH/F 0.9754 (3#:47) 0.9754
T T ATH: AT
5 4 EEil TSH/FTT 0.1087 (ZF7T) 0.1087
6 5 RELl SH/F 0.0692 (F#:47 ) 0.0692
T T ATH: qhT
7 258 REl Q\TCan) 0.0118 (247 0.0118
8 259 LA TS/ T 0.0445 (Z#T) 0.0445
9 261 TR TS/ T 0.0251 (ZF7T) 0.0251
10 262 EEl TS/ 0.005 (3#a7) 0.005
11 43 st s /FHTT 0.0611 (§Fa7 ) 0.0611
T T ATH: TLEA
12 147 fasft STSH/F 0.0652 (3#47 ) 0.0652
13 148 EEil T /FTT 0.0456 (ZFAT ) 0.0456
14 185 At TS/ 0.1833 (37 ) 0.1833
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15 188 SIS/ 0.0929 (Z%47 ) 0.0929
16 196 SIS/ 0.0021 (FFaT ) 0.0021
17 316 TSH/FT 2.3599 (37 ) 2.3599
18 NA 197 STOH /ST 0.0296 (FFa7 ) 0.0296
19 NA 198/46 IoF/sFT || 0.005566 (FFTT ) 0.005566
20 NA 198/47 [/ AFTH 0.0085 (%47 ) 0.0085
21 NA 198/48 JIeF/sFT || 0.008221 (FFAT) 0.008221
22 NA 198/51 I[SF/FTF || 0.007776 (FFAT) 0.007776
23 NA 198/52 F/FTE || 0.011151 (FFT) 0.011151
24 NA 199/Pai /19 ISF/TFTE || 0.009726 (FFT) 0.009726
25 NA 199/Pai /21 I[SF/FTF || 0.022023 (FFAT) 0.022023
26 NA 199/Pai /23 SF/FFTE || 0.045674 (FFT) 0.045674
27 NA 199/Pai /24 I[SF/FTF || 0.002285 (FFAT) 0.002285
28 NA 199/Pai/22 ISF/TFTF || 0.034529 (FFT) 0.034529
T T ATH: LGAT (=K
29 125 TS/ 0.0179 (Z%47 ) 0.0179
30 126 SIS/ 0.0359 (FFa7 ) 0.0359
31 70 TS/ 0.1111 (FFAT) 0.1111
32 71 SIS/ 0.1689 (TFaT ) 0.1689
33 80 SIS/ 0.0006 (FFaT ) 0.0006
34 81 TS/ T 0.0704 (ZF7T) 0.0704
35 NA 62/150 ISF/TFE || 0.019023 (FFaT) 0.019023
36 NA 62/151 IF/FTF || 0.061032 (FFAT) 0.061032
37 NA 62/155 JISF/TFF || 0.021009 (FFT) 0.021009
38 NA 62/156 ISF/TFTF || 0.040587 (FFaT) 0.040587
39 NA 62/157 TS /3TFTH 0.03793 (247 ) 0.03793
40 NA 62/158 ISF/FTF || 0.020157 (FFaT) 0.020157
Total 6.987689

[®1. §. RO/MUM/NH(O)/2023-24/19/3A]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the Sth May, 2026

S.0. 2211(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH753 B in the
stretch of land from Km. 66.365 to Km. 74.95 in the district of TAPI in the state of GUJARAT, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority namely, the Sub Divisional Officer Magistrate
Nizar, in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity
of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the

objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH753 B in the stretch of land from

Km. 66.365 to Km. 74.95 in the district of TAPI in the state of GUJARAT

State: GUJARAT ||District: TAPI |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 [ T | T | 5 [ 6 |
[Taluk: Nizar |
|Village: Hathode |
|1 ||2 ||Government ||Dry/Agricu1ture || 2.0007 (Hectare )|| 2.0007|
|2 “47 ||Private ||Dry/Agricu1ture || 0.086 (Hectare )|| 0.086|
|3 ||48 ||Private ||Dry/Agricu1ture || 0.0616 (Hectare )|| 0.0616|
|4 “70 ||G0vernment ||Dry/Agricu1ture || 0.9754 (Hectare )|| 0.9754|
Village: Antruli |
5 |4 |[Private |[Dry/Agriculture || 0.1087 (Hectare )|| 0.1087
|6 “5 ||Private ||Dry/Agricu1ture || 0.0692 (Hectare )|| 0.0692|
|Village: Vanka |
7 258 |[Private |[Dry/Agriculture || 0.0118 (Hectare )|| 0.0118]
|8 “259 ||G0vernment ||Dry/Agricu1ture || 0.0445 (Hectare )|| 0.0445|
|9 ”261 ||G0vernment ||Dry/Agricu1ture || 0.0251 (Hectare )|| 0.0251|
|10 ||262 ||Private ||Dry/Agriculture || 0.005 (Hectare )|| 0.005|
11 |l43 ||Private ||Dry/Agriculture || 0.0611 (Hectare )| 0.0611]
|Village: Sarvale |
12 147 |[Private |IDry/Agriculture || 0.0652 (Hectare )|| 0.0652]
113 148 ||Private ||Dry/Agriculture || 0.0456 (Hectare )|| 0.0456|
14 185 ||Private ||Dry/Agriculture || 0.1833 (Hectare )| 0.1833]
15 188 |[Private |IDry/Agriculture || 0.0929 (Hectare )|| 0.0929)
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16 [[196 ||Government  |[Dry/Agriculture || 0.0021 (Hectare )|| 0.0021|
|17 ||3 16 ||Government ||Dry/Agricu1ture || 2.3599 (Hectare )|| 2.3599|
18 NA 197 Private igﬁl (inmre 0.0296 (Hectare ) 0.0296
19 NA 198/46 Private Egﬁl‘ﬁure 0.005566 (Hectare ) 0.005566
20 NA 198/47 Private igiﬂ:u‘i?ure 0.0085 (Hectare ) 0.0085
21 NA 198/48 Private igﬂiﬂmm 0.008221 (Hectare ) 0.008221
22 NA 198/51 Private igiﬂ:u‘i?ure 0.007776 (Hectare ) 0.007776
23 NA 198/52 Private Dry/Non 0.011151 (Hectare ) 0.011151
Agriculture
24 NA 199/Pai /19 Private Dry/Non 0.009726 (Hectare ) 0.009726
Agriculture
25 NA 199/Pai /21 Private Dry/Non 0.022023 (Hectare ) 0.022023
Agriculture
26 NA 199/Pai /23 Private Dry/Non 0.045674 (Hectare ) 0.045674
Agriculture
27 NA 199/Pai /24 Private Dry/Non 0.002285 (Hectare ) 0.002285
Agriculture
28 NA 199/Pai/22 Private Dry/Non 0.034529 (Hectare ) 0.034529
Agriculture
|Village: Harduli Digar |
|29 ”125 ||G0vernment ||Dry/Agricu1ture || 0.0179 (Hectare )|| 0.0179|
|3O “126 ||G0vernment ||Dry/Agricu1ture || 0.0359 (Hectare )|| 0.0359|
131 170 ||Private |[Dry/Agriculture || 0.1111 (Hectare )|| 0.1111]
|32 ”71 ||Private ||Dry/Agricu1ture || 0.1689 (Hectare )|| 0.1689|
|33 “80 ||Private ||Dry/Agricu1ture || 0.0006 (Hectare )|| 0.0006|
|34 ||81 ||Private ||Dry/Agricu1ture || 0.0704 (Hectare )|| 0.0704|
35 NA 62/150 Private igﬂ‘inmre 0.019023 (Hectare ) 0.019023
36 NA 62/151 Private ggﬁﬁﬁlre 0.061032 (Hectare ) 0.061032
37 NA 62/155 Private E;yrgﬁ?ure 0.021009 (Hectare ) 0.021009
38 NA 62/156 Private igﬁﬁnmre 0.040587 (Hectare ) 0.040587
39 NA 62/157 Private E;yrgﬁ?ure 0.03793 (Hectare ) 0.03793
40 NA 62/158 Private Dry/Non 0.020157 (Hectare ) 0.020157
Agriculture

Total| 6.987689)|

[F. No. RO/MUM/NH(0)/2023-24/19/3A]
SHAIKH AMINKHAN, Director
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